
SHRI B.S.V. PRAKASH KUMAR
MEMBER (J)

SHRI V, NALLASENAPATHY
MEMBER (T)

ATTENDENCE,CUM ORDER SHEE"I OF THE HEARING OF MUMBA] BENCH OF THE
NAT]ONAL COMPANY LAW TRIBUNAL ON 04.08.2017

NAME OF THE PARTIES

SECTION OF THE COMPANIES ACT: 397 1398 & 58 of the Companies Act
1956 and 241/242 ol tl,e Companies Act, 2013.

CORAM

S. No. NAME

NATIONAL COMPAM LAW TRIBUNAL
MUMBAI BENCH, MUMBAI

Present:

DESIGNATION

C.P No.93/(MAH)/2015
CA No.20/2017

SIG'NATURE

O.BDE-B

sd/-
V. NALLASENAPATHY
Member (Technical)

B.S.V. PRA(ifHI<uMAR
Membt'r (Jutlicial)

Aneesha Dutta & Anr.
V/s.

Dutt Capital Advisors Pvt. Ltd. & Anr.

CA 54 to 56/2016 & 15 TO 2312017 tN TCp gt TO 961 397_398/NCLT/MB/MAH/201S

r None present. List this matter on I Lg.2017.

:sd/- i


